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NATIONAL POLICY ON THE DECLARATION OF  

HOLIDAYS 

•294. SARDAR HARCHARAN 
SINGH DUGAL : Will the Minister of 
LABOUR AND REHABILITATION be 
pleased to state : 

(a) whether it is a fact that the Council of 
Indian Employers has recently made some 
suggestions to Government for evolving a 
national policy in respect of the declaration of 
holidays;   and 

(b) if so, the details thereof and the 
reaction of the Government of India thereto ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOYMENT 
AND REHABILITATION (SHRI 
BH4GWAT JHA AZAD) : (a) Yes,   Madam. 

(b) The Council of Indian Employers has 
stated that if the workers are not otherwise 
scheduled to work on the day of the demise of 
a national leader, there is no reason why they 
should be granted a holiday with wages. The 
Council has suggested decrease in the number 
of holidays, as they affect production to the 
extent of Rs. 40 crores for each day of closure. 
The Council has further urged to evolve a 
national policy in the matter of holidays 
consistent with the needs of a developing    
economy. 

The Government are of the view that 
holidays on such occasions declared under the 
Negotiable Instruments Act do not 
automatically become paid holidays in all 
commercial and   industrial establishments. 

 

T[FOREIGNERS EMPLOYED IN THE MINISTRY OF 
INFORMATION AND BROADCASTING 

♦295. SHRI SURAJ PRASAD : Will the 
Minister of INFORMATION AND 
BROADCASTING AND COMMUNI-
CATIONS be pleased to state : 

(a) the country-wise number of foreign 
singers, artistes and announcers employed in 
Government service under the Ministry of 
Information and Broadcasting; 

(b) whether the Government of India have 
also sent its artistes, announcers to work under 
the Ministries of Information and   
Broadcasting of other countries;   and 

(c) if so, what is the country-wise number 
of such artistes ?] 

 


